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RAJYA SABHA

Thursday, the 30th March 2017/9th Chaitra, 1939 (Saka)

The House met at eleven of the clock,

MR. DEPUTY CHAIRMAN in the Chair

MR. DEPUTY CHAIRMAN: Papers to be laid on the Table of the House.

PAPERS LAID ON THE TABLE

Report and Account (2015-2016) of NEHHDC, Guwahati and related papers

THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF NORTH  

EASTERN REGION; THE MINISTER OF STATE IN THE PRIME MINISTER'S 

OFFICE; THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC 

GRIEVANCES AND PENSIONS; THE MINISTER OF STATE IN THE DEPARTMENT 

OF ATOMIC ENERGY; AND THE MINISTER OF STATE IN THE DEPARTMENT 

OF SPACE (DR. JITENDRA SINGH): Sir, I lay on the Table, under sub-section (1) (b) 

of Section 394 of the Companies Act, 2013, a copy each (in English and Hindi) of the 

following papers:—

 (a) Thirty-ninth Annual Report and Accounts of the North Eastern Handicrafts 

and Handlooms Development Corporation Limited (NEHHDC), Guwahati, 

for the year 2015-16, together with the Auditor's Report on the Accounts and 

the comments of the Comptroller and Auditor General of India thereon.

     [Placed in Library. See No. L.T. 6770/16/17]

(b) Statement by Government accepting the above Report.

Reports and Accounts (2014-15 and 2015-16) of RMSA, Assam and related papers

मानव संसाधन िवकास मंतर्  ालय मȂ  राज् य मंतर्  ी (Ǜ  ी उपेन् दर्   कुशवाहा) : महोदय, मȅ  िनÇ निलिखत 

पतर्  ȗ  की एक-एक Ģ  ित (अंगर्  ेज़ी तथा िहन् दी मȂ ) सभा पटल पर रखता हंू:–

 (i) (a) Annual Report and Accounts of the State Society implementing the 

Rashtriya Madhyamik Shiksha Abhiyan (RMSA), Assam, Guwahati, for 

the year 2014-15, together with the Auditor's Report on the Accounts.

  (b) Statement by Government accepting the above Report.
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  (c) Statement giving reasons for the delay in laying the papers mentioned at 

(i) (a) above. [Placed in Library. See No. L.T. 6736/16/17]

 (ii) (a) Annual Report and Accounts of the State Society implementing the 

Rashtriya Madhyamik Shiksha Abhiyan (RMSA), Assam, Guwahati, for 

the year 2015-16, together with the Auditor's Report on the Accounts.

  (b) Statement by Government accepting the above Report.

  (c) Statement giving reasons for the delay in laying the papers mentioned at 

(ii) (a) above. [Placed in Library. See No. L.T. 6737/16/17]

Reports and Accounts (2015-16) of various Corporation, Institute, Samiti and Centre 
and related papers

सामािजक न् याय और अिधकािरता मंतर्  ालय मȂ  राज् य मंतर्  ी (Ǜ  ी कृÍ ण पाल): महोदय, मȅ  

िनÇ निलिखत पतर्   सभा पटल पर रखता हंू:–

 I. (1) A copy each (in English and Hindi) of the following papers, under sub-section 

(1) (b) of Section 394 of the Companies Act, 2013:—

  (a) Forty-third Annual Report and Accounts of the Artificial Limbs 

Manufacturing Corporation of India (ALIMCO), Kanpur, for the year 

2015-16, together with the Auditor's Report on the Accounts and the 

comments of the Comptroller and Auditor General of India thereon.

  (b) Review by Government on the working of the above Corporation.

   (2) Statement (in English and Hindi) giving reasons for the delay in laying the 

  papers mentioned at (1) above.  [Placed in Library. See No. L.T. 6763/16/17]

II. A copy each (in English and Hindi) of the following papers:—

    (i) (a) Thirty-second Annual Report and Accounts of the National Institute for 

the Empowerment of Persons with Intellectual Disabilities (Divyangjan) 

[formerly known as National Institute for the Mentally Handicapped 

(NIMH)], Secunderabad, Telengana, for the year 2015-16, together with 

the Auditor's Report on the Accounts.

  (b) Review by Government on the working of the above Institute.

  (c) Statement giving reasons for the delay in laying the papers mentioned at 

(i) (a) above. [Placed in Library. See No. L.T. 6766/16/17]

Papers laid  on the Table


